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" Present - :Hon’ble Ms. Bidisha Banerjee, Ju’dici‘al*Meniber
Hon’ble Dr. Nandita Chatterjee, Administrative Member
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For the Respondents : Mr. R. Halder, Counsel
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2. Ld. Counsel for resjpon%d TAFS! abr

t final order has been

‘passed in the departmentéln pnoceedi {8 i‘,' /- e
3. Ld Counsel for apphcant seeks ~hbef/ to \mthdraw the present

OA to.challenge the final order.
4.  Accordingly, the present OA is disposed of as withdrawn with

the aforesaid liberty.
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